
ITEM NO.52               COURT NO.9               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No(s). 6174/2023

BHOPAL MUNICIPAL CORPORATION                       Appellant(s)

                                VERSUS

DR SUBHASH C. PANDEY & ORS.                        Respondent(s)

IA No. 113056/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 141056/2024 - CONDONATION OF DELAY IN FILING
IA No. 43110/2024 - CONDONATION OF DELAY IN FILING
IA No. 198051/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 141055/2024 - EXEMPTION FROM FILING O.T.
IA No. 245823/2023 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 198050/2023 - STAY APPLICATION
 
WITH
C.A. No. 7728/2023 (XVII)

IA No. 176665/2024 - EXEMPTION FROM FILING O.T.
IA No. 196024/2024 - EXEMPTION FROM FILING O.T.
IA No. 241136/2023 - STAY APPLICATION
 
Date : 06-04-2026 These matters were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE PANKAJ MITHAL
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

For Appellant(s) : Ms. Vanshaja Shukla, AOR
                   Ms. Gunjan Chowksey, Adv.
                   Ms. Ankeeta Appanna, Adv.
                   Mr. Siddhant Yadav, Adv.
                   
                   
For Respondent(s) :Ms. Aishwarya Bhati, ASG

    Ms. Anupriya Srivastava, Adv. 
    Ms. Gargi Boss, Adv. 

    Mr. Harshvardhan Pandey, Adv.
                   Mr. Raghavendra Pratap Singh, AOR
                   Mr. Mahendra Pratap Singh, Adv.
                   Mr. Ram Kumar, Adv.
                   
                   Mr. Arpit Gupta, AOR
                  
                   Mr. Pashupathi Nath Razdan, AOR
                   Mr. Abhinav Srivastav, Adv.
                   Ms. Maitreyee Jagat Joshi, Adv.



                   Mr. Astik Gupta, Adv.
                   Ms. Akanksha Tomar, Adv.
                   
                   
                   Mr. Salvador Santosh Rebello, AOR
                   Mr. Raghav Sharma, Adv.
                   Mr. Jaskirat Pal Singh, Adv.
                   Mr. Pranjal Pandey, Adv.
                   Mr. Ashok Kumar Choudhary, Adv.                 
                   
                   Mr. Saurabh Balwani, AOR
                   Mr. Chirag Pathor, Adv.                   
                   
                   Mr. Vikramaditya Singh, AOR
                   Mr. Qasim Ali, Adv.
                   Mr. Arjun Singh, Adv.
                   Ms. Yashika Gupta, Adv.
                   Mr. R Venkat Prabhat, Adv.                   
                   
                   Ms. Pragati Neekhra, AOR
                   Mr. Peeyush Katara, Adv.                   
                   
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Sourav Singh, Adv.
                   Ms. Chitransha Singh Sikarwar, Adv.
                   
                   Mr. Sameer Abhyankar, AOR
                   Mr. Aryan Srivastava, Adv.
                   Mr. Krishna Rastogi, Adv.                   
                   
                   Mr. Surjendu Sankar Das, AOR
                   Ms. Yoovika Toor, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Learned  counsel  appearing  for  the  Ministry  of

Environment,  Forest and  Climate Change(MOEFCC)  prays for

and is allowed two weeks’ time to file counter affidavit.

2. List on 27.04.2026.

(MINI)                                          (NIDHI MATHUR)
COURT MASTER (SH)                             COURT MASTER (NSH)
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